176 Written Answers to [RATYA SABHA] Unstarred Questions

Statement

Details of cases registered under provisions of NDPS Act

and action taken thereon

Sl Year Total Such Details of employees Remarks

No. number of cases  arrested in such cases

1. 2013 27 Punjab Police-20 (SI-1,  Dismissed-13 Under
ASI-4, HC-12, CT.-3) Suspension-7 Dept.
Home Guard-5 Jail enquiry-1 Convicted-2
Dept.-7 BSF-2 Died-2 Action under
Customs- 1 Total-35 process-10 Total-35

2. 2014 25 Punjab Police-20 (SI-1,  Dismissed-9 Under
ASI-2, HC-12, CT.-5) Suspension-4 Dept.
Jail Dept.-3 BSF-3 enquiry-4 Died-1
RPF-1 Railway TT-1 Service Forfeited-2

J&K Police-1 Total-29 Action under
process-9 Total-29

3. 2015 26 Punjab Police-23 Dismissed-10 Under
(ASI-2, HC-12, CT.-9) Suspension-6 Dept.
Jail Dept.-5 BSF-1 enquiry-4 Action
RPF-1 Chd. Police-1 under process-16
Home Guard-4 Total-36

Air Force-1 Total-36

Women police officers in Delhi Police

1342. SHRI DEREK O BRIEN: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) the percentage of police officers in Delhi Police who are women;
{(b) the number of women officers deployed for night patrol; and

{c) the percentage of police stations in Delhi that have at least one women

constable presence?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) Delhi Police has reported that

the percentage of women police officers in Delhi Police 1s 9.18%.

{b) No female officer below the rank of Inspector is being deployed for night
patrol except female staff in PCR Vans.

{c) All the Police Stations in Delhi are having Women Help Desk each, manned
by a Woman Police Constable round-the-clock (24x7).



